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Mines in Orissa

818. Shri Damani: Will the Minis-
ter of Steel, Mines and Fuel be pleased
to lay a statement on the Table giving
the names of mineg of Manganese and
iron ores in Bihar and Orissa States
whose loading stations are situated on
Barazmeda Sector of South Eastern
Railway and also state their produc-
tion during 1953-54, 1954-35, 1955-58,
1956-37 and 1957-58.

The Minister of Mines and Ol (Shri
K. D. Msalaviya): A statement giving
the information for the years 1955-56,
1956-57 and 1057-58, is attached. [See
Appendix I, annexure No. 97] The
Mineral Conservation and Develop-
ment Rules came into operation in
July, 1955 and as such minewise pro-
duction figures prior to 1955 are not
available.

Smuggling

319 J Shrimati Iia Palchoudhuri:
* 7\ Shri Sarju Pandey:

Will the Minister of Finance be
pleased to state:

(a) the number of smugglers killed
and arrested (separately) on the
Amritsar-Pakistan border during 1958
so far;

(b) how many of them were Pakis-
tani nationals;

(c) the value of articles seized from
these smugglers; and

(d) the action taken against those
srrested?

The Minister of Finance (Shri
Morarli Desal): (a) 15 smugglers
were killed and 135 arrested during
the year 1958 (upto 31st October) on
the Amritsar-Pakistan border.

(b) 11 and 14 were Fakistani
nationals out of those killed end
arrested respectively.

(c) Articles worth Rs, 10,94,883:09
were seized from them.

(d) 27 persong were prosecuted in
the Courts of Law. Out of these 10
persons have been convicted %o
rigorous imprisonment varying from &
weeks to 2 years, Cases against the
rest are still under investigation,

Orisa Mining Corporation

8$20. Shri Panigrahi: Will the Minis-
ter of Steel, Mines and Fuel be pleased
to state:

(a) whether the Government of
India have advanced any money to the
Orissa Mining Corporation either by
way of loan or by way of purchasing
share; and

(b) it so, the amount advanced so
far?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a)
and (b). Yes, Sir. A sum of Rs. §
lakhs has been advanced for purchase
of shares.

Rural Institates

821. Shri Ram Krishan: Will the
Minister of Education be pleased %
state:

(a) whether the Scheme for expan-
sion of rural institutes during the
Third Plan period has been finalised;
and

(b) if so, the main features thereof?

The Minister of Education (De.
K, L. S8hrimall): (a) No, Sir.

(b) Does not arise.

Memorial to Poet Kalidas

322. Shrl Ram Krishan: Will the
Minister of Scientific Rescarch abd
Cultural Afiairg be plaased to refery to
the reply glven to Unstarred Quesiien





